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Deterioration in functioning of E.S.I.
Scheme

1474. SHRI JYOTIRMOY BOSU:
Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state:

(a) whether Government are aware
that the functioning of the Employe-
es’ State Insurance Scheme has dete-
riorated to a great extent;

(b) if so, what action has been
taken;

(¢) what guarantee Government
provides to those workers who are
made to contribute compulsorily for
getting stipulated medical aid and
attention; and

(d) what is the compensation that
Employees’ State Insurance Scheme
draws from the employers in case of
death of a worker in accident and how
the dependenis of the workmen are
maintained/compensated?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR AND
PARLTAMENTARY AFFAIRS (DR.
RAM KIRPAL SINHA): (a) and
(b). Some complaints of deterioration
in the functioning of the ESI Scheme
have been brought to the notice of
Governmen!. The Corporation has
been endeavouring to bring about
further improvement in the ben2fits
ag also to tone up the administration

of the Scheme.

(¢) Before the Scheme is imple-
mented, it is ensureq that adequate





